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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDZRABAD BENCH

MA., No,761 of 1998
. in’
DA, N0.979/99

Between: Datad:]7;9.99
Ambati Prasada Rao . Applicant

And

1. ThajSuperintendént of Post Dffices,
Guntur Division
Guntur. :

2. Shri S.Hanumantha Rao,
5/o0 Ramakotesuara Rao,

Group ‘D', Arundelpet HeOo
Gunture. .« Respondsents

Counsal fPor the Applicant t Mr.TeVeVe3.Murthy
Counsel for the Respondents : Mr.K.Sudhkara Reddy
L

CORAN:
THE HON'BLE MR,R.RANGARAJAN : MMMBER (4)
THE HON'BLE MR,8.S4JAI PARAMESWAR : MEMBER (J)
®* * »
THE TRIBUNAL MADE THE FOLLOWING ORDER:
" Heard Sri TyV5S.Murthy Por;ths'ﬁA applicant, sri K.Sudhakac
Reddy Por the OA applicant and Sri Jacob Por Mr.Sharma for the

official respondents.

MA is prematurs. Hence the seme is dismissed. [
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